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e-mail..roc.kolkata@mca.gov.in
Fax :(033)2290-3795
Website :www.mca.gov.in

To

The Secretary to the Govt. of India,
Ministry of Corporate Affairs,

Shastri Bhawan, 5% floor, ‘A’ Wing, [ \
Dr. R. P. Road, { !
New Delhi-110001 \ ;

; N\ SR ¥y g ; / 4? 4/
Kind Attn: ~ Shri Shyam Sunder, DD e-Governance Cell, M\C‘Azﬁd | Sectiba 5

Sub: Updation of information in regard to RTI matter -reg. :

Sir,

I am directed to refer to the subject cited above and to state that the following officers are
designated as different authority in terms in provisions contained in the sub-section (1) of Section 9
of the Right To [nformation Act, 2005, in this office :-

1. Sri B. Mohanty, ROC, West Bengal Appellate Authority
Ph.No0.033-2280-0409

2. Sri Gaurav, AROC, West Bengal CPIO
Ph.No0.033-2287-3156

3. Smt. Saswati Naskar, Assistant, O/o The ROC, WB ACPIO
Ph.No0.033-2287-3404 ' |

The above information may please be uploaded in the relevant field of MCA web site.

Youyrgaithfully,

(Cpandan Kumar)
Asstt. Regisiray of Companies,

_ West Bengal
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